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'NGOs funclioning in the field of consumer
affairs

125. SHRI K. RAHMAN KHAN: Will

the Minister of CIVIL SUPPLIES,

CONSUMER AFFAIRS AND PUBLIC

DISTRIBUTION be pleased to state:
(a) how many Non-Governmental
Organisation (NGOs) are functioning in
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the country, State-wise, in the field of
creating consumer awareness;

(b) what is the financial assistance
given to them by Government for
promoting consumer awareness;

(c) whether a Consumer Protection
NGO Organisation from Bangalore has
sought financial assistance to set up a
building and laboratory; and

(d) if so, whether Government have
considered their request and if not, the
reasons therefor?

THE MINISTER OF CIVIL
SUPPLIES, CONSUMER AFFAIRS
AND PUBLIC DISTRIBUTION (SHRI
BUTA SINGH): (a) More than 500
consumer organisations are functioning in
the country. The Directory containing
State-wise details is available in the
Parliament Library.

(b) Yes, Sir. The Government has set
ap Consumer Welfare Fund to assist
them. Under the Rules, any agency/
organisation which is engaged in the
consumer welfare activities for a
minimum period of 3 years and is
registered under any law for the time
being in force, is eligible for seeking any
financial assistance from fund. The
Ministry also has an another scheme for
giving financial assistance to voluntary
consumer organisations where financial
assistance to a maximum of Rs. 25,000
{on 75% grant basis) is given.

(c) A Bangalore based organisation has
submitted a proposal for the financial
assistance for setting up of an Indian
Institute of Consumer Studies. Central
Government has sanctioned Rs. 4,00,000/
from the Consumer Welfare Fund.

(d) Does not arise.

Import of Soyabean
126. SHRI SARADA MOHANTY:

Will the Minister of COMMERCE be
pleased to state:

(a) whether Soyabean is Dbeing
imported during 1995-96;
(b) if so, the country from which

Soyabean is being imported;
(c) the total quantum of Soyabean
proposed t6 be imported during the
current financial year; and
(d) the. detalls .of the
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